AllahaBiad Bench

Mational CamIn\r Law Tribunal
Allzhabad

2 (ND)/2015
ATTENDANCE-CUM-ORDER SHEET| OF THE HEARING OF ALLAHABAD

BENCH OF THE NATIONAL CDM:J‘P LAW TRIBUNAL ON 22.11.2016.

NAME OF THE COMPANY: Shri | Club of India Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 1/s 397-398 of Companies Act, 1356.

. No e Des on__Re tatio ture

Order dated 22 11,2016
CP No.2AAND)2015 Sh. Raval Club of India Pvt, Lid.

Await valuation report by M/s R.B.S.A., time extended
till 23, Decmber.2016 for repart.

List on 23.12.2016.

=

SH.V.§.R. AYADHANI (Judicial Member)

SH. HF{ CHATURVEDI (Judicial Member)

Dated 22.11.2016




